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10. Tourist complex at Tharon Cave in
Tameglong dist. 11.82
11 Tourist lodge at Seriou 10.91
12. Tourist complex at Thongam
Mondam in Thoubai dist. 10.91
13 Tourist complex at Ukhrul 10.91
14. Publicity support 0.85
15. Assistance for production of 4.00
publicity materiais
Total 116.74
MIZORAM
1 Tourist lodge at Lawngtiai 20.72
2 Tourist cottages at Chhlahtiang 7.29
3. Cafetaria at Tlabung 8.57
4. Cafetaria at Tawipul 8.97
5. Chapchar Kut Festival 2.15
6. Tourist lodge at Khawbung 22.07
7 Tourist iodge at Chaltiang 17.91
8. Tourist lodge at Darzo 10.34
9. Tourist lodge at Thenzawl 10.83
10. Tourist fodge at Kamala Nagar,
Chawngte 13.25
11 Tourist lodge at Changsil 10.09
12. Chapcharkut Festival 3.69
13. Tourist complex at Sangau
(Chhintulpui dist.) 18.68
14 Tourist lodge at Tamdil 17.54
15. Para saliling 10.25
16. Tented accommodation 5.62
17. Purchase of Trekking equipment 5.00
18. Chapchar Festival 3.60
Total 195.97
MEGHALAYA
1. Tented accommmodation 9.77
2 Nongkerem Dance Festival 1.85
Total 11.62

NAGALAND

1. Expansion of accommodation facilities

at tourist lodge at Mokukchung 717
2, Cafetaria at Tsutsung 4 69
3. Rock climbing equipment for

Mount Jotsu, Japfu, Buiubaze, Tlyl

and Saramati 6.97
4. Printing of posters 5.00
5. Cafetaria at Mhalio Peseyie Lake

(Dimapur) 14.36
6. Tourist lodge near Shilloi Lake 8.72
7. Assistance for production of

publicity materials 5.00

Total 51.91

TRIPURA
1. Yatrika at Agartala 20.10
2 Cafetaria-cum-Touriet Bungalow at
Coconut Island in Dum-boor 10.47
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3. Cafetaria at Nehru Park, Agartala 4.93
4. Tourist lodge at Gandacherra 17.03
5. Tourist bungalow at Kumarghat 27.75
6. Construction ot Cafetarla at Mandir
Ghat 3.39
7. Cafetaria at Kamala Sagar 6.02
8. Tourist lodge at Pillak 4.40
9. Cafetaria near Unakotl Rock 4.40
10. Hand gliding equipment 12.06
t1. Te-nted accommodatian 18.98
12. Water sports equipment for
Damboor . 8.77
Total 136.20
[Translation)

Loan to SSle By Public Sector Banks
in U.P. and A.P. \

6481. DR. LAL BAHADUR RAWAL .
SHRI DATTATRAYA BANDARU :

Will the Minister of FINANCE be pleased to state -

(a) the amount of loans provided to small scale
industries by Public Sector Banks in Uttar Pradesh and
Andhra Pradesh In particular and to other States in
general during 1993-94 and 1984-85; and

(b) the financial position of small scale industries in
the above State in the matter of repayment of banks
loans as compared to other States?

THE MINISTER OF STATE OF THE MINISTRY OF
FINANCE (SHRI M.V. CHANDRASHEKHARA MURTHY):
(a) and (b). The Information is being collected and will
be iaid on the Table of the House to the Extent avallable.

[English]
Chiid Labour

6482. SHRI SHRAVAN KUMAR PATEL * WiIll the
Minister of LABOUR be pleased to state -

(a) the estimated number of child labour engaged
in (i) notches and fireworks factories in Sivakasi, Tamil
Nadu, (ii) the glass and glass bangle factories in
Ferozabad; (ill) carpet and sari embroidery factories in
Varanasi and Muzapur and (lv) there hazardous jobs as
on the eve of the declaration of the Prime Minister's

action pian to abolish child labour from hazardous jobs;

(b) the number of child labour has since been freed
from hazardous jobs, area-wise and how many of them
have been resettied in alternate jobs or sent for straining
or education; and

(c) the effective steps the Government contemplate
to take in this direction?
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THE MINISTER OF LABOUR (SHRI PA SANGMA) STATEMENT
(a) it 1s estimated that 20 lakhs children are engaged
in hazardous occupations Separate industry wise Projects/Schemes Sanctioned during
figures of children engaged in different hazardous 1883-94 and 1994-95
occupations i1s not maintained
(a) and (c) National Authority for the Elimination of S No Name of the project/scheme Amount
Child Labour (NAECL) has been constituted under the Sanctioned
Chairmanship of Union Labour Minister to tackle the (Rs 1n lakhs)
problem of child labour The NACEL has adopted a 1 2 3
plan of action titled Identification Release and
Rehabilitation of Child Labour to tackle the problem of
child labour 1n the country Briefly 1t calls for a MAHARASHTRA
conveigence of services and schemes of the Central 1993 94
and State Governments at the implementing level the 1
District - to effectively handle the mdentification and
rehabilitation of child labour and stricter enforcement of

Construction of tournst complex
(Sea side cottage) at Ganapatipule,

dist Ratnagin (Konkan Circuit) 26 27
relevant laws This pain of action has been sent to all
States/UTs for -adoption Government is presently 2 Construction of tourist complex at
engaged in the process of preparing a major action Matheran Hill station, dist Raigad) 1639
plan to eliminate child labour in hazardous occupations 3 Construction of tournst complex at
which s estimated at 20 lakhs The Planning Mahabaleshwar (hili station, dist
Commission has already earmarked an outlay of Satara) 23 46
Rs 34 40 crores for the year 1995-96 to enable to 4 Construction of tourist complex at
Government to taurch the scheme in this regard The Fardapur (dist Aurangabad) 24 25
year 2000 is the target tor the elimination of child labour 5 Construction of beach cottages at
m hazardous occupations Harihareshwar, Srivardhan, dist
[Transiation] Raigad, Konkan circuit 24 88
6 Construction of tourist complex at
D.Ve'opment of Tourism in Maharashtra Kunkeshwar' Taluk Deogar'
6483 SHRI DATTA MEGHE Sindhudurg dist 24 80
SHRI DHARMANNA MONDAYYA SADUL 7 Construction of Lake View Resort at
Bhandardara, Akola Taluk,
Will the Minister of CIVIL AVIATION AND TOURISM Ahmednagar dist 27 00

be pleased to state 8 Construction of wayside facilities at

(a) the Central assistance provided to Maharashtra Mahed Raigad dist, Konkan circuit 7 33
for the development of tourism during each of the last 9 Upgradation of Golf Course, Bombay 35 61
two years 10 Upgradation of Golf course, Pune 48 00
(b) the names and location of tourist spots 11 Purchase of 6 nos of water
developed In Maharashtra with the Central assistance scooters alongwith 10 HP OBMS
during the above petiod (20+35) 4687
{c) the details of the tourism projects pending 12 Purchase of 100 nos of self-
clearance from Union Government till Maich 1995 and contained tents for Shiroda and
(d) the steps taken to clear the pending projects? Mathpur 1280
THE MINISTER OF CIVIL AVIATION AND TOURISM 13 Purchase of water sports equipment 20 54
(SHRI GHULAM NABI AZAD) (a) Based on the 14 Ganesh Festival 7 33
proposals received from the State Government of 15 Publcity Support for Ajanta, Eliora
Maharashtra the Central Department of Tourism Guide Book 5 48
sanctioned 28 projects/schemes amounting to Rs
546 25 lakhs during the last two years viz 1993-94 and Total 309 11
1994-95 for development of tourism in the State
(b) The details of the projects/schemes sanctioned 1994-95
with amount and their locations are given in the attached 1 Tounst complex at Gaganbawd 250
Statement 2 Wayside amentties at Kudal 685
(c) and (d) All the projecis/schemes submitied by 3 Tourist complex at Panhala 25 02
the State Government of Maharashtra which were found 4 Tourist complex at Tarkarll 23 21
complete and in accordance with the guidelines ! ave
been sanctioned 5 Tourist complex at Vijaydurg 23 21






